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Expansion of Security Press at Nasik

47. SHRI BAIDHAR BEHERA:
SHRI K. LAKKAPPA:
SHRI SURENDRANATH

DWIVEDY:

Will the Minister of FINANCE be pleas-
ed to state:

(a) whether it is a fact that Government
have received no proper response for the
acquired land for the expansion of the
Security Press at Nasik from the Govern-
ment of Maharashtra; and

(b) if so, what Government propose to
do in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P.C.
SETHI) : (a) and (b). The question of mak-
ing available some portions of the Ex
Distillery estate to the India Security Press,
Nasik, has been under negotiation with the
Maharashtra Government for some time,
Recently the State Government have written
to the Central Government stating that they
would make available land required for ex-
pansion of the Press at Nasik.

Adulteration of Foodstuffs

48. SHRIP. C. ADICHAN:
SHRI N. R. LASKAR:
SHRI CHENGALRAYA NAIDU:
SHRI R. BARUA:

SHRI CHANDRA SHEKHAR
SINGH:

SHRI BHOGENDRA JHA:
SHRI J. M. BISWAS:
SHRI C. JANARDHANAN:

Will the Ministet of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOPMENT
be pleased to state :

(a) whether Government have formulat-
ed a scheme to check the adulteration of
foodstuffs which move from one State to
another; and

(b) if so, the main features thereof?





